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Selling of confiscated Gold 

 

96. SHRI RAJUBHAI A. PARMAR: Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether in view of the Chclliah 
Committee's recommendations. Government 
have decided to sell the go'd confiscated and 
seized by various enforcement agencies like 
customs from smugglers and others by way 
of auction and to use the amount so raised 
alongwith ihe amount raised by way of 
disinvestment of public sector shares in 
clearing the public debts and raising the RBI 
dividends; 

(b) if so, the details thereof; and 
(c) the amount of domestic public debt as 

at the end of 1991-92 and the extent of 
confiscated gold as available on 1st April, 
1992 and at present? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SlNGH): (a) and (b) No, Sir. 

(c) The amount of internal public debt and 
other liabilities of the Central Government at 
the end of 1991-92 (RE) stood at Rs. 3,17,379 
crores. The quantity of confiscated gold held 
in Government accont as on 1.4.1992 and 
19.11.1992 was 186.8 kg. and. 1,071 kg. 
respectively. 

 


